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Union of India 2 others -1..-'::%.;?

Hon'ble D.S. Misra, A,

Sri A.V, Srivastava for the respondent is present. An

application of the applicant dated 7.7.1998 received hy DAK ﬂl;a;x E
been placed on the file in which it is stated that the impugned

order of transfer has been cancelled and he has prayed for with-
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drawal of his petition. Accordingly the application is dismissed P
as withrdrawn. %‘ -
MEMBRER (A). P

Dated: July 12, 1988,
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